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RAJIV GANDHI NATIONAL UNIVERSITY OF LAW,
PUNJAB

Rajiv Gandhi National University of Law (RGNUL), Punjab, was
established by the State Legislature of Punjab by passing the
Rajiv Gandhi National University of Law, Punjab Act, (Punjab Act
No. 12 of 2006). The Act incorporated a University of Law of
national stature in Punjab, thereby fulfilling the need for a
Centre of Excellence in legal education in the modern era of

globalization and liberalization .=
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KATHMANDU SCHOOL OF LAW, NEPAL

Kathmandu School of Law (KSL), established in 2000 AD
as an affiliate of Purbanchal University, is a community-
based, non-profit academic institution that upholds its
unrestrained commitment for a pragmatic, research-
based and community responsive legal education in the
country. It was conceptualized within the ambit of non-
profit movement dedicated to serve the need of an
academically sound and functionally feasible legal
education in Nepal. KSL is the only Law Institution that
is QAA certified by UGC, Nepal.
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ABOUT THE PROGRAMME

Rajiv Gandhi National University of Law, Punjab, in collaboration with
Kathmandu School of Law, Nepal is organising 3rd One Week
International Faculty Development Programme on Law and Economics.
The programme is specifically designed to promote interdisciplinary
thinking amongst the Faculty Members, Research Scholars and
Professionals. The objective of the programme is to acquaint
participants with current advancements in the fields of law and
economics from an interdisciplinary and multidisciplinary standpoint.
The participants of the programme will be able to avail this opportunity
to enhance their knowledge, and use it for tackling the issues that arise

out of the need for an interdisciplinary approach.

Through knowledge sharing, it would not only support faculty
members' intellectual and scholarly growth but also make cross-
disciplinary and cross-border collaboration possible. The
integration of modern teaching methodologies customized to the
requirements of specific subjects is vital for a successful teaching-
learning process in the legal field. A skilled educator must combine
different disciplines in the most practical and efficient methods

possible to produce the intended outcome.

The sessions in the present FDP will involve active interaction
amongst the participants and the resource persons. The stalwarts
from the fields of Law and Economics would be delivering lectures
and the Research Scholars, as well as the participating Faculty
Members, will have the opportunity to ask questions and offer their

comments at the end of every session.



THEMES

Law and Economics: Institutions and
Public Policy

Economics and International Trade
Law

Economics and Law of Artificial

Intelligence

Law and Finance

Economics and Competition Law
Economic Analysis of Law of Torts
Law and Economics of Contract
Economics of Property Law

Law and Behavioural Economics



GENERAL GUIDELINES

e All the participants willing to enrol the Course can
use the Link for registration.

e The program would be held in Online mode through
the Cisco Webex platform.

e E-certificates would be provided only to those
participants who attend all the Sessions.

« The last date for registration is 25th September
2024.

Date: 4th - 10th October 2024

Fees: Rupees 800 /+ GST per participant

Who can attend:

Research Scholars, Academicians and Professionals
from any field in general and Law and Economics, in
particular may apply for the programme.

For queries - events@rgnul.ac.in


https://lsacademia.in/lsa_rgnul/eventPortal/loginFrom.jsp
https://lsacademia.in/lsa_rgnul/eventPortal/loginFrom.jsp

ORGANISING COMMITTEE

Chief Patron Patron
Prof. (Dr.) Jai Shankar Singh Prof. (Dr.) Anand Pawar
Vice Chancellor Registrar
RGNUL, Punjab RGNUL, Punjab
Patron

Prof. (Dr.) Yubaraj Sangroula
Executive Director,
Kathmandu School of Law
Former, Attorney General, Nepal

Convenors

Dr. Atindra Dahal Dr. Gurmanpreet Kaur
Associate Professor of Law
RGNUL Punjab
Contact No: 95010-34463

Professor of Law
Kathmandu School of Law,

Nepal
Dr. Brindpreet Kaur Ms. Jasmine Kaur
Assistant Professor of Assistant Professor of
Economics Economics
RGNUL Punjab RGNUL Punjab

Contact No: 97803-78894 Contact No: 84279-19272



